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NOTICE 
 

 

Due to some employees in DRAT testing positive for Covid19, 

deep sanitization work is going on in DRAT office premises today and, 

therefore, we are unable to upload the daily cause list for 12.01.2022. 

It is for information of all concerned that all the cases listed 

before the Hon’ble Chairperson and Registrar, DRAT, Delhi on 

12.01.2022 will stand adjourned to 15.02.2022. 

 

 
Sd/- 

(REGISTRAR) 
Date : 11.01.2022 
 
 


